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It is submitted by the Learned counsel for the
respondents that the order has been complied
by the respondents and the same has been
informed by way of filing show cause reply.
Learned counsel for the applicant agrees to the
submission. In view of this, the CP is dropped
and notices issued are discharged.

( SWARUP KUMAR MISHRA) ( GOKUL CHANDRA PATI)
MEMBER (J) MEMBER (A)
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